CIRCULATION

PRAECIPE DETAILS

COURT ROOM - 46

CORAM- THE CHIEF JUSTICE AND SHRI SANDEEP MARNE, J.

DATE - 25/06/2025

AS| Circulation
sr.No. | &3 CASE NO NAME OF ADVOCATE Granted
For
WP/4548/2010
1 | AS | AIWCONNECTED | MANEKSHA & SETHNA 26/06/25
MATTERS
IAI20893/25
2 | As | (208325 NILESH NAVALE 01/07/25
WP/2368/25
3 | AS | AIW WP/18955/24 PRADEEP MISHRA 0207125
AIW WPJ17565/24
4 | As WPI7425/25 PRAJIT SAHANE 01/07/25
IASTI21076/25
As | |ASTI2I070125 RONAK UTANGIKAR 04107125
IAST/10319/23
6 | As | ASILOS19Z3 NITIN PATIL 07/07125
7 | As CPI390/18 DEENDAYAL DHANURE 08107125
NOTICE OF
8 | os MOTI:\CI’R'Q;’?O’ 16 | AJAY LAW ASSOCIATES 10/07/25
APPEAL/293/16
9 | 0S PILI44125 KARMARKAR & ASSO. 08107125
10 | 0S | PIL(L)l27151/24 SHREYASH SHAH 07/07/25
11 | 0S | PIL(L)27421/24 SHREYASH SHAH 07/07/25
12 | 0S | ITXA/3333/2010 SANJIV SHAH 26106125
REJECTED CIRCULATION
13 | As PIL/57/25 MOHIT DALVI FILE NECESSARY
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